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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JAR2?21PUR

original application No. 787/2003

Jabalpur, this the 5th day of February, 2004

Hon'ble shri M.P.singh, vice-Chairman
Hon'ble shri G.Shanthappa, Judicial Member

1. sSohan Lal s/o sh. Narmada Prasad,
Goods Driver, Railasy Department,
R/o RB-II, 309-p,

New Yard,
Itersi (Mp).

2. Juliyas Jarj s/o sh. williyam Jarj,
Goods Driver,
Railway Depaitment,
R/o 48, Dream Hame, 403 3rd Floor,
Goving Garden, Raisen Road, |
Bhopal (Mp). + « . APPLICANTS

(By Advocate: shri S.D.Gupta for sh. R.L.Gupta)
-versus-

l. Union of Indgis through
Secretary,
Ministry of Railway Affairs,
Railway Bhawan,
New Delhi,

2. Assistant General Manager,
Central Railway,
Mumbai, csr.

3. Chief Personnel Officer (T),
Office of General Mansger,
Central Railway,

Mumpbai, c.s.r. + + oRESFONDENTS

(By Advocate; shri s.k.Jain)

ORDER (ORAL)

By M.F.singh, Vice-chairman -

granted to them ang, therefore, the ¢.a. has become infructuous,



Learned counsel for the applicant is also in agreement

with the statement magde by the learned counsel for the

respondents at the bar.

2. In view of this, the ¢.A. is dismissed as infructuous.
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